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It i a very very malll number. It ha 
to increased. Then only there could . 
be ,an imp ovement in the condition of 
di . abled people. It bas also been men-
tioned in the tatement that I~ Govern-
ment h also.re rved 3 per cent vacan-
cie for the di abled People. It appear 
til t even 3 per cent reservation has not 
been fu1fil!ed . The Statement itself how, 
according ,~o the figurt1, that it has not 
been implemented. Will the bon. !.finis. 
t r a :ur that at lea t tho per 0 who 

re phy icany d' bl d, who have be n 
given the vocational guidance an who 
bave been suffering a lot will be rehabili -
tated? 

SH p , K. THU GON: It is a fact 
that there are 14 rehabilitation centre. I 
would lik to tell the hon. Member that 
durin ;!he la t three year how many 
oi abled person ' ha e been rehabilitated. 
In 1980 it wa 2,781; in 1981, it wa. 
3,914 ~d, in 1982, it was 4,510. Tb.i 
how that there ha been an upward in-

creaSe and that is the proof of our effort 
that we are trying our Ie el Des-t to im-
prove th conditions of the handicapped 
people and how be t \,,: are gtvmg more 
facilitie to the di. abled people in th 
country, It i very difficult to cover an 
th di bled people because the ptdt>1em i 
very gigantic in a country of our size 
and population. 

Regarding the 3 per cent reservation 
. for th handicappeo .People, ' 0 tar as the 

Central Government j concerned, we 
have employed S,700 persons and smo! her 
2,600 per on in Centrally po Qred 
publi ector undertaktngs. 

HRl 0 AR FERNANDES: The 
Government has pent huge sum \ of 
m n y in giving l.fd LO the physically 
handicapped people. There are a number 
of case where, if surgery is performed. 
the phy ically handicapped people can 
get back their limb to walk and even to 
work. I would like to know from the hon, 
Minister whether the Government has 
formulated any cheme of conducting 
surgery 0 t~hat the physically handicnp~ 

ped people are able to get back theh' 
li,mbs, to enable them to work normally. 
I the Government doing anything in that 
1'egard? 

HRI P. K, THU (JON: We have al .. 
ready got a 5ch me for providing artifi-
ciAl 'l:imlbs to 1lh . h~oa.ppe persons.. 
So far as tho surg ry is conerned, tha.t 
is to be performed by docto . tn some 
case of those who are economically calc, 
free artificial limbs are provided .and in 
the case of those who are e onomiCatly a 
little better off, only a certain perce tage 
6f co t j charged from' 'them. 

SHRI OSCAR FERNANDES: That is 
not my question at a11, When surgery is 
performed, a person can get back bis 
power of working. 1 am as ing .. '. ther 
the Government can give some financi 1 
as istance in llch cases for surgical 
oper a': ion. 
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